
disposal of cases by MRTPC during the last five years; 
and

(c) the steps taken/proposed to be taken to 
strengthen/reorient/restructure MRTPC during the current 
year?

THE M INISTER OF ; FINANCE (SHRI P. 
CHIDAMBARAM) ; (a) There were 3122 enquiries/cases 
pending in the MRTP Commission as on 30.1 1 1996 
The break up of the enquiries/cases is as under

Unfair Trade Practice Enquiries 862
Restrictive Trade Practice Enquiries 1044
Monopolistic Trade Practice Enquiries 5
Compensation Applications 1211

Total 3122

(b) Information with regard to registration and 
disposal of cases in the MRTP Commission is not 
maintained city wise and no review of pending cases 
mega city wise and State wise has been under taken

(c) The Government is considering a proposal to 
adm inistratively strengthen the Commission so that 
pendency of cases can be brought down

Central Excise and Salt Act, 1944

4315 SHRI JAYAWANTI NAVINCHANDRA MEHTA 
Will the Minister of FINANCE be pleased to state

(a/ whether the Government propose to introduce 
the scheme of tax audit of manufacturers accounts and 
returns under Central Excise and Salt Act, 1944

(b) if so. the details thereof and the objectives likely 
to be achieved therefrom and

(c) the time by which the scheme is likely to be 
formulated9

THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) ; (a) to (c) Yes. Sir In place of the 
existing system of routine biennial audit of all the 
m anufacturers’ accounts and returns a system of 
selective but comprehensive audit by the Central Excise 
Officers has been introduced in the month of November
1996. Units paying Central Excise duty above Rs 1 
crore per annum will be audited once in year keeping 
in view the marketing pattern, costing and pricing of 
products, remission of duty obtained through Modvat/ 
Drawback route, records of production/Turnover. trends 
in revenue, type of commodities etc For other i.e. 
medium and small scale units, a more selective 
commodity and industry specific, sectroral studies and 
intelligence based audit have been envisaged. The 
objective is to have qualitative and in-depth audit in the 
areas of high revenue stakes in the rapidly growing 
industria l sector for utilising optimally the limited 
resources of the Department.

[ Translation)

Child Labour and Human Rights Conditions in 
Indian Items

4316. SHRI SUSHIL CHANDRA ; Will the Minister 
of COMMERCE be pleased to state :

(a) the details of countries which have put forth 
human rights condition for importing goods from India;

(b) the details of countries which have decided not 
to import the goods in the production of which child 
labourers are engaged,

(c) whether any country had stopped or reduced 
imports from India on the grounds of human rights or 
child labour;

(d) if so the details thereof country-wise and

(e) the steps taken by the Government in this 
regard9

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI BULLA BOLLI RAMAIAH) ; (a) and
(b) No country has put forth conditions regarding human 
rights or use of child labour in production of goods 
which are imported by it from India.

(c) to (e). It is perceived that some exports from 
India to some European countries may be adversely 
affected by misconceptions among importers regarding 
the situation with respect to the use of child labour in 
production in sectors such as carpets and garments. 
Concrete measures are being taken by Government of 
India especially through our m issions abourad. to 
sensitize the concerned governments, opinion makers. 
Imports and the general public regarding these issues.

[English]

N.P.A. of Banks

4317. SHRI PRAMOD MAHAJAN ; Will the Minister 
of FINANCE be pleased to state ;

(a) the details of comparative figures relating to 
Non-Perform ing Assets and advances made by 
Nationalised Banks during each of the last three years, 
bank-wise

(b) the reasons for the decline in advances;

(c) the details of loan recovery policy followed by
the banks and the achievements made thereunder
during the above period: and

(d) the names of banks which have been showing 
poor performance during the above period and the steps 
taken by them to improve their position9

‘ THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) ; (a) The details of Non-Performing 
Assets and Advances of the nationalised banks during 
the last three years are given in the statement enclosed.



(b) There was no decline in the advances of the 
banks during the last three years except for a very 
slight decrease in the advances of one bank.

(c) The loan recovery policies of the nationalised 
banks include, inter alia constitution of Comrnittee 
of G eneral M anagers, fix ing  of recovery targets 
guidelines for com prom ise/settlem ents and setting 
up of recovery cells at the Head Quarters headed by 
a General manager. The position of recoveries for the 
last three years is given in the Statement.

(d) Year-wise deta ils of loss making follow ing 
nationalised banks are given below :

(During the years)

1993-94. 1994-95 

1993-94. 1994-95 

1993-94

1993-94. 1994-95

1 Allahabad Bank

2 Andhra Bank

3. Bank of India •

4 Bank of Maharashtra

5 Central Bank of India 1993-94 1994-95 & 1995-96

6 Dena Bank

7 Indian Bank

8 Indian Overseas Bank

9 Punjab & Sind bank

10 Syncicate Bank

11 UCO Bank

12 United Bank of India 

13, Punjab National Bank 

14 Vijaya Bank

1993*94 1995 96

1993-94. 199596

1993-94

1993-94 1994-95 A 1995-96

1993 94 1994- 95

1993-94 1994-95 & 1995-96

1993- 94 1994 95 & 1995 96

1995-96 

1995 96

The banks have been advised to strengthen thei r  
credit appraisal machinery, tone up internal contra’ 
system and reduce their NorvPerforming Assets The 
loss making banks have been precluded from i ncur r i ng  
fresh capital expenditure and fresh recruitment lhe.,e 
banks have also been advised to reduce al l  operating 
expenses through rationalisation of their organisations 
structure

STATEMENT
Details of Non-Performing Assets, Advances and Recovery of NPAs of Nationalised Bank*

(ArrivHjnt »n C ro re -

Name of the Bank
NPAs

1993-94
Advances Recovery' NPAs

1994-95
Advances Recovery NPAs

1995-96
Advances Recover

Allahabad Bank 1025.03 3722 16 92 00 1235 11 4236 95 51 00 1255 00 4815 60 102 OCi
Andhra Bank 520 78 1932 43 76 00 399 65 3469 81 111 00 332 20 2560 33 36 00
Bank of Baroda 2630 10 12651 48 95 01 2689 68 14784 21 350 73 2840 00 16012 55 345 9t
Bank of India 3772 00 10922 12 301 00 2961 00 12207 55 325 00 2434 00 15595 80 354 00
Bank of Maharashtra 847 67 1807 51 115 52 734.59 2344 03 96 00 694 26 2692 17 83 15
Canara Bank 1653 00 8284 99 204 00 1523,00 10878 26 255 00 1533 47 13095 84 23b 00
Central Bank of India 2443 00 6017 08 296 00 2154 78 7809 59 550 00 2036 00 8902 57 541 00
Corporation Bank 259 01 1423.26 30 63 360 01 2065 59 19 41 251 83 2442 1 1 26 98
Dena Bank 594 00 2158 04 65 01 557 00 2871.24 12 00 508 00 3401 68 69 80
Indian Bank 2040 51 6780 69 205 00 2102 41 7874 58 283 00 3140 90 7673 46 283 00
Indian Overseas Bank 2175 18 5340 13 122 52 2001 41 6628 22 167 13 1823 00 7504 26 179 85
Oriental Banks of 
Commerce 210 95 2567 03 56 00 221 94 3528 88 51 70 271 25 4671 78 69
Punjab National Bank 2179 03 9867 84 . 214 20 2033 50 11731 47 222 90 2518 00 12579 89 300 00
Punjab & Sind Bank 637 28 1696 40 41 55 619 32 3438 31 101 74 725 29 2789 84 56 08
Syndicate Bank 1409 60 3981 24 189 35 1452 07 4420 65 147 65 1311 75 5397 66 188 37
Union Bank of India 693 49 5161 40 128 00 98 95 7129 14 159 00 900 60 8681 08 161 00
United Bank of India 1509 00 2529 20 74 00 1309 68 2814 93 142 00 1500 00 2851 13 102 00
UCO Bank 1961 81 4577.58 141 14 1745 60 4876 15 157.64 1840 00 4982 13 95 44
Vijaya Bank 532 88 1825 58 86 00 439 40 2050 28 69 00 545 38 2443 70 27 00

Spinning Mills in Orissa

4318 SHRI BHAKTA CHARAN DAS : Will the 
Minister of TEXTILES be pleased to state :

(a) whether spinning mills in Orissa has not 
successive achievements and job facilities for their 
natives;

(b) if so. the details thereof;

(c) whether a'large number of skilled workers of the 
textiles mills of Orissa are migrating from the State to 
Surat to get their bread;

(d) if so, he number of skilled workers of he textiles 
mills migrated from Orissa during the last two years; 
and


